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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-I

(Brief summary of proceedings)
Friday, 27 September 2024 / 05 Ashwin 1946 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in-Chair

Shri Gopal Rai, Hon’ble Minister of Development made a brief statement regarding
the subject matter of Short Duration Discussion on ‘alleged illegal cutting of 1100
trees to protect the owners of Farm Houses’, raised in the House on 26.09.2024.

He also laid copies of the Notices issued by Tree Officer/Deputy Conservator of
Forest (South) and DCP (South) in this regard.

Special Mention (Rule-280) :
The Chair directed that the matters to be raised by the following Members under
Rule-280 be treated as read :

1. Shri Abhay Verma 6. Shri Akhilesh Pati Tripathi
2. Shri Haji Yunus 7. Shri Rajesh Gupta

3. Shri Jai Bhagwan 8.  Shri Naresh Yadav

4. Shri Ajay Mahawar 9. Shri Anil Kumar Bajpai

5. Shri Vijender Gupta 10. Shri Om Prakash Sharma

Motion of Thanks (under Rule-114) :
Shri Dilip Kumar Pandey, Hon’ble Chief Whip moved the following Motion :
“This House expresses its gratitude to the Delhi Government for its tireless efforts
to release the pension of lakhs of beneficiaries of the IG Pension Scheme inspite of
the Central Government delaying the release of its prescribed share”.
The following Member also expressed their views :

1. Shri Vijender Gupta, Hon’ble Leader of Opposition

2. Smt. Rakhi Birla, Hon’ble Deputy Speaker

3. Shri Ajay Mahawar

4. Shri Rajesh Gupta
The Motion of Thanks was put to vote and adopted.

Calling Attention (Rule-54) :

Shri Sanjeev Jha, Hon’ble Member called the attention of the Hon’ble Minister
towards organizing ‘Chhat Puja’ Festival on the Ghats of river Yamuna as per past
practice.

Shri Dilip Kumar Pandey, Hon’ble Chief Whip drew the attention of the House
regarding alleged interference of the Hon’ble Lieutenant in the election of Standing
Committee of MCD.

The following Members also expressed their views :

1. Smt. Bandana Kumari

The Members of Ruling Party stood up and came into the well of the House in
protest.

The Chair requested the Members to resume their seats. The Members did not relent
and continued sloganeering.

Uproar in the House.
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The Chair adjourned the House for 15 Minutes in view of the disturbances.

House reassembled.
Hon’ble Speaker in-Chair.

Discussion on the matter raised by Shri Dilip Kumar Pandey continued :
2. Shri Sanjeev Jha

3. Shri Praveen Kumar
4. Shri Abhay Verma
5. Shri Rituraj Govind
6. Shri Ajay Dutt

7. Shri Madan Lal

8. Shri Vijender Gupta, Hon’ble Leader of Opposition
The Chair also expressed his concern and stated that the action by Hon’ble
Lieutenant Governor to interfere in the election process of the Standing
Committee was a very serious and direct attack on the democratic process.

Resolution (Rule-89) :
Shri Kuldeep Kumar, Hon’ble Member moved the Resolution with the leave of
the House regarding allowing mixed land use and ownership rights to the allottees
of Dairy Farms which were ordered to be shifted. (Text Enclosed).
The following Members also expressed their views.
1. Shri Jai Bhagwan
Shri Naresh Yadav
Shri Sahi ram
Shri Madan Lal
Shri Vijender Gupta, Hon’ble Leader of Opposition
Shri Somnath Bharti
7. Shri Gulab Singh
Resolution was put to vote and adopted by voice-vote.

SNk WD

The Chair adjourned the House for lunch break.

House reassembled.
Hon’ble Speaker in-Chair.

Short Duration Discussions (Rule-55) :

I. Shri Bhupinder Singh Joon, Hon’ble Member initiated discussion on the
deteriorating law and order situation in Delhi and open threats of ransom and
extortion from the businessmen.

The Members of BJP stood up and raised slogans and interrupted the proceedings
of the House.
As the Members continued to disrupt the proceeding, the Chair directed Shri
Mohan Singh Bisht, Shri Ajay Mahawar and Shri Om Prakash Sharma to
withdraw themselves from the House. The remaining Members of BJP walked
out in protest.
The Chair announced that the Chairperson and Members of the Committee on
Estimates of Karnataka Legislative Assembly were present in the LG Gallery.
The visiting delegates were greeted by the Members.
Shri Bhupinder Singh Joon, Hon’ble Member continued with his speech.
The following participated in the discussion :

1. Shri Rajesh Rishi

2. Shri Kuldeep Kumar

Members of BJP came back in the House.

3. Shri Somnath Bharti



4. Shri Vijender Gupta, Hon’ble Leader of Opposition
5. Smt. Bandana Kumari
Shri Saurabh Bharadwaj, Hon’ble Minister replied to the discussion.

13. 03.34PM II. Shri Madan Lal, Hon’ble Member initiated discussion regarding misuse of
Central Agencies viz. Enforcement Directorate, Central Bureau of Investigation
& Income Tax Department against Delhi Government Ministers & MLAs in
order to the destabilise the elected Government.

The following Members participated in the discussion :
1. Shri Jarnail Singh
2. Smt. Rakhi Birla, Hon’ble Deputy Speaker
3. Shri Om Prakash Sharma
(Sh. Kailash Gahlot, Hon ble Minister of Transport intervened)
4. Shri Vijender Gupta, Hon’ble Leader of Opposition
5. Shri Manish Sisodia, Former Deputy Chief Minister
6. Shri Arvind Kejriwal, Former Chief Minister
Smt. Atishi, Hon’ble Chief Minister replied to the discussion.

14. 05.12PM  Consideration and Passing of Bill :
Smt. Atishi, Hon’ble Chief Minister/Minister of Finance moved that ‘The Delhi
Goods & Services Tax (Third Amendment) Bill, 2024” (Bill No. 03 of 2024)
introduced in the House on 26" September 2024 be taken into consideration.
The Bill was considered clause-wise.
Smt. Atishi, Hon’ble Chief Minister moved that the Bill be passed.
The Motion was put to vote and adopted by voice-vote.

15. 05.15PM  The Chair expressed his gratitude to the Hon’ble Chief Minister, Hon’ble Ministers,
Hon’ble Leader of Opposition and Hon’ble Members before adjourning the House
sine-die. The Chair also expressed thanks to the staff of Assembly Secretariat,
Officers and staff of various Departments of Delhi Government, Security Agencies
and Media for their cooperation in the smooth conduct of the sitting of the House.

16. 05.16 PM  National Anthem —Jan-Gan-Man
The Chair adjourned the House sine-die.

Delhi Ranjeet Singh
27 September, 2024 Secretary
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